CENTRAL ADMINISTRAT TVE TRIBUMAL ALIAHABAD BENCH,
~ ALIAHABAD,

0.A.No,903 of 1992,
1_Iarr]dr‘a Singh ;;0..'0!00..0..00-0'0OApplicant;
Versus

Senior Superintendent of Post Office &
Othﬂrs ‘.:000_..00000""00001'0ouoto. RQSpondentS.

Hon'ble Mr , Justice S.K.Dhaon,V.C.,

The applicant came to this tribunal when he
was transferred from Bhatpar Rani ,Distt . Deoria to

Raja Bazar Khadda.

& 2. The basis of the applicamt is that while posting
at Bhatpur Rani, he was doing the job of Saving Bank
Postal Assistant and there he wss getting R ,60/= per
‘month in addition to his pay due to passimg—of 2an

~s 1 \/) 4
incantive bonus Scheme . He was ogted at Raja Bazar

N B

Khadda =5 FPostal Assistant. Therefore, thare could

be a 1085 of k5.60/= p.m.

S Km,.Sadhana Sri‘vastavai,o'n behalf of the
respondents, states that from November,1992, the
applicant has been re-transferred to Bhatpur Rani.
This again should have rendered the application as
f? infructuous. I make it clear that there 4s no loss
in the emoluments of the applicant in view of the

order passed in Novembar,1992,
4. #ith these observations, the application

‘ (V98 ,
stands disposed of finallygwithout any order as to
costs.

i

DATED : NOVEMBER 27,1092 VICE CHEAIRMAN.,

{ug)
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BEFCRE CENTRAL ADMINISTRATIVE TRIBUNAL ALILAHAPAD.

SUPPIEMENTARY AFFIDAVIT
CN EEHALF ¢ F THE AP LICAKT
IN .
REGISTERED ( C 4 ) NC. 963 of 1992.
Harendrz Singh e » o« o« » « Apnlicant.
Ter sus

Unionof In"ia andother « » » « Respoddents.

Affidavitof Harendra Singhaged about 4§
vears sonof Sri Janardan Singh
working as Psie at Bhatpar Rani Post

Office District Decoria. (Deponent)

ﬁ“ N i
{{/ e I, the d eponent named above do hereby solemnly

~
> l‘hd‘ S



1. That the depcnentis the solé petitioner amd as sue
such hei s fully acquainted with the f zets

deposed tobelow.

2. That the devonent was transferrréd from

the post of S.B.Postal Assistant to Postal Assistant
Bhatpsr Reni to R.Be Khadda causing & monetary loss
of Rs«60 P.}M. Being a ggrieved the apoliceant
approached the Hon'blle Tribunal and the Transfer

order was stayed.

3¢ That ingpiteof the serviceof the 3tay order,
the deponent w was not 2ldwed to work andhe was
foreible relieved by the Sub Post Mzstef Bhatpar
Rani Hence the stayader was not complied with by
the concerned authorities and hence the e;pplicants.
filed contempt p etition(Vide C C A No. 1354/1992‘)
ageingt the concerned authorities who had committed
the contempt i willingly ad intentionally o f the

orderof the Hon'ble TIribunal and notices

Rkt



3

have alsot een B sued agzingt them.

4, Thatin the wmeantime the contemner no.2. i.e., Sri
B.Pe «C's Deoria Shri Ram Irishna Adryva, was transfer -ed
from Deoriatl o Azamgerh and new incumbent s had

Joined vice him.

5, That wen the new S S P 0's Deoria, joinedat

Deoria, he p assed anarder dated 18.11.92,

that the gppli ant will retain at Bhattpar Rani

whichi s reproeuced as under,

" Shri Harendra Singh designate P.a.l! B Xhadda
vide this -office memo o £ even nodated
27+ 54924 willretain at Bhattpar Rani 350
Photo copy of the order dated 18.11.122 is

fi'ed herewith as_sppexurel!l! to this affidavit.

o
o

That in complainace of the order dated 18,11.1282
of 8+5.P.0¢ Deoria, the Sub~ Post Master Bhatpar Rani
allowed the spplicant work as treasuter at Bhatpar Rani

and the charge of treasurer was handed over to the

applicant by Shri Hari Shanker Prasad on 18.11.1932,



The true copy of the charge repost dated
18411.1992 is being filed herewith as AnnexurellI!

to this affidavit.

7 That since the applicant was not getting szlary
froﬁ_the mﬁntﬁ of July 1952 to till date and
his xhigg;;;“shildern were suffering from Starvaticn
he joiged the nost of tressurer at Bhat par Reni and
imuediately thereafter he sent a telegram on 20,11.199
2 and a representation on 21,11.1992 to Sri Sr. S.P,
Os Deoria by registered post no.2771 and its copy was
also sent to the sub-Post Master Bhatpar Rani on the
the seme dav by registered post no.2791 against his
arbitrery and illegal sction «

A Photo copy of the telegram dmded 20,11.1092

|

and representation dated 21.,11.19%2 are filed as
Annexure'III' &'IV 5 this affidavit.

gy

Se That §..P.M« Shatpar Rani named Sri Iriveni Tripa-

|| thd has posted his real brother Shri Gopal Tiwari

\

as 8B« P.A. at Bhatpsr Reni since the date of trans-

fer of the applicant though he had not passed

Tt



a

the incentive “cnus Scheme and{examinsti-n)even

oy w 1 i Sy - . £ = e el s e e 1
though he was glrezdy rosted zs treasurer at Zhatpar

Rani but Sri Gopal Tiweri is officiating ag at the
nest of S.5.P.4. by the arbitrary order znd zcticn
of the S.1.Me ghri iriveni iriosthi .Hence the sub-
P st Kaster s ohrd Iriveni fUripetlbi has comrittied
anctusr cohLiL. el this L n'ble Lritungl for whiet

pe is lighle Te be gov s Bl S e

~nl "e of the gffidgvit #nd thoce of paras

—_—

paras.“.\f—"“" 5/ (D ‘7 (P) Core hrged on records

and those of naresesl— | 5 3 Y700, —
’ / /

are baoged on informati-n received and those of naras

t fidavi t are ead on Reral

e ~——of the z2ffida re bas ega
S~

ice which 211 T beleive to mb true that no part

f it is falgse and n-thing material has becn concezle

in ite So Help Me Cod,

Q N . (/9‘56_\._

¢Devonent)

cre b ssed or versonel krowled: e zrnd thoge of —_—



(>— E |
., W K s,
Advocate Hich Court Allahabad declare that the
nergon meking this affidavit and alleging himgelf

to be devonent isk novm to me from the nerusel of

papersy which he hag produced in his nossessione.

b

—

Sélemnly affirmed before me on this 2"7”\
— o o
day of Novs 1992 &t about 9.20 asm./pvm. by the

denonent who hasheen identified by the aforeszid

Dersons

I heve gatisfied myself by exemining
the deponent that he understands the contents
of this affidavit which has heen rezd o ver and

exnlzained to him,

OATH COMMISSIONER




o> ',..iqum_-_h.u-‘—‘b‘

IEPATMENT_OF POSTS INDIA
OFFICE OF THE SR,SUPIX ,CF POST OFFICES, DEOFIA DN IBOURTA-27'( 1,
Meme Nes« B-5/Cerr/Ch I dated al Des.ia the it.11.92,
The fellewing transfers and pe tings erder in PA Cadre

u\‘)‘rby 4ssued wvith immediate eftect in the interest of service,

1. " Shri Harendre Singh designate PA R.B.Khadda vide this
office meme of even no dated 27.5.92 will retain at

Bh'at! arRand SO .

2% ‘Shri Hari Shenker Prasad PA BhatpaTRani te be M Deoris
Sadar R.S. in the interest of service,
'.'. | Charge repert should be submitted to all concemed.
Rl
Sr.Supdt.ef post effices,
Deoria In.Deoria =274001,
Copy tes-
=<2, The official concerned, .
3=l P.F.of the officiel,
H=b, The - SrJ&¥ .n.Deoria /P . 2Padrauna .
7-8, The SPM Deoria Sadar R.S./H.3.-hadda/shetparfani.

10=11, Cffice copy and spare,:

~r———- ...... =



